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(b) and (¢) The data required
for the formulation of a practical
scheme of subsidy to students Iis
being collected and a scheme will be
formulated as soon as possible in the
light of the financial and administra-
tive implications involved in the im-
plementation of such a scheme,

D. A. REVISION IN PUBLIC SECTOR
UNDERTAKINGS

*216. SHRI YELLA REDDY: Will
the Minister of LABOUR AND RE-
HABJLITATION be pleased to state:

(a) whether it is a fact that revi-
sions in Dearness Allowance have
been made in the public sector un-
dertakings except (Coal and Steel)
following such revisions for the Cen-
tral Government Employees; and

(b) whether any public sector un-
dertaking has refused to revise the
Dearness Allowance following the
Gajendragadkar Commission Award
on the ground that they have imple-
mented the Wage Board recommend-
dation on interim relief?

THE MINISTER OF STATE 1IN
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITATION
(SHRI L. N. MISHRA): (a) and (b)
The information is being collected
and will be laid on the Table of the
House when received.

GRANT FOR THE CONSTRUCTION OF
STADIA

*217. SHRI R. T. PARTHASARA-
THY: Will the Minister of EDUCA-
TION be pleased to state whether
Government propose to continue to
follow the principle of giving a 50
per cent grant for the construction of
stadia in the different States during

the Fourth Five Year Plan period
also?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD):
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Yes Sir. The assistance will be sub-

ject to a maximum of Rs. 25,000 in
each case.
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T{REPORT ON FIRING NEAR
MENT HOUSE

PARLIA-

*218. SHRI SUNDAR SINGH
BHANDARI:

SHRI JAIRAMDAS DAULAT-
RAM:

SARDAR RAM SINGH:

Will the Minister of

HOME
AFFAIRS be pleased to state:

(a) the main points of the report
of the Central Bureau of Investigation
in regard to the firing which took
place on the Tth November, 1966 in

front of the Parliament House in
New Delhi; and

(b) the conclusions that were arriv-
ed at by Government on the basis of
this report?]
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+[ 1 English translation.




